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been conceded by the Central Government. 
Considering the importance of the projeet 
considering the fact that the State Government 
is in stringent financial condition and also 
consider. ing that every time the Central Gov-
ernment was expanding its demands, through 
you, Sir, I would like to request the 
Government' to take a more liberal view of it. 
After all, it is a national project vital for the 
country. These are the considerations which 
should weigh with the Central Government 
and I would like the Central Government to let 
us kno^ what the reaction of the Government 
is to the Chief Minister's request, . whether 
there is a deadline for completing this project, 
whether there is some time-bound programme 
and if so, when, this project will be 
completed? Miserable plight of Disabled 
Persons in the Country. 

Miserable   plight  of   disabled  Persons  in 
the Country 

SHRI RAOOF VALIULLAH 
(Gujarat); Mr, Vice-Chairman, Sir, through 
this special mention, I would, like to draw the 
attention of this august House to the miserable 
plight of the disabled in this counlry. ■ Sir, 
about 1.52 crore disabled persons in India 
including 15 lakhs of mentally retarded 
persons survive on a meagre amount of just 8 
paise per day allotted to them by the Union 
Govem-ment and the State Government in this 
country. The Union Ministry of Welfare has 
made available a sum of Rs, 14.52 crores for 
the upkeep of the disabled all over the 
country. This roughly works out to 4 paise per 
day with State Governments and other 
voluntary agencies contributing another 4 
paise per day. Sir, the disabled in this country 
live on just 8 paise per day allotted by the 
Government and various ageneies. Sir, in a 
pflot study by the B. M. Institute of Mental 
Health, Ahmedabad, it has oeen pointed out 
that the Government has agreed that the 
disabled pereons are a part of the weaker see-
iions of the society. Article 46   of the 

Constitution of lndia enjoins responsibility of 
the Government to promote special care for 
educational and economic interest of the 
weaker sections and this can be promoted by 
providing proper rehabilitation programme for 
the disabled. A variety of new techniques and 
methods have been developed in this field 
abroad, but such things are not imported, the 
Pilot study pointed out. rt has aflso been 
pointed out that private organisations which 
run on 100 per cent Government grants are 
misusing the funds and arbitrary acts of 
management are discouraging the scientists in 
these institutions. Sir, the B. M. Institute, 
Ahmedabad is one such example where the 
management tried to ruin the institution and 
after years of legal battle, the employees and 
scientists in tbis institution were allowed to 
run the institution which was on the brink of 
closure. The Khushal Chand Training Institute 
of Baroda received lOO per cent grant from 
the Government, but poor facilities to the 
blind inmates and meagre salaries to the staff 
resulted in. a quarrel with the management. 
Sir, most of the voluntary agencies in this 
country pay very poor salaries t° their 
employees and I, therefore, plead that the 
Government, particularly the Ministry of 
Welfare should release more funds for the 
rehabilitation of the disabled and also for 
stricter norms for private organisations which 
are working in this field. Thank you. 

Defects in the Swedish    Bofors Gun 

SHRl MOHINDER SINGH    LATHER 
(Haryana); Mr. Vice-Chairman, Sir, by this 
special mention, ; would draw the attention of 
the House an3 the Government to an issue of 
great public importance. It involves the 
security of the State. The Swedish FH 77B 
155 mm guns, commonly Snown as Bofors 
guns, have been the subject of a good deal of 
controversy. These guns have been posing 
seriou? problems to our army on account ol 
manufacturing    delects.     Instead    ol 
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